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NOTIFICATION
The 3rd August, 2023

No. LGL 11/2023/43.— The following Act of the Assam Legislative Assembly
which was assented by the Governor of Assam on 31st July, 2023 is hereby published for

general information.

ASSAM ACT NO. XXXVI OF 2023

(Received the assent of the Governor on 31st July, 2023)
THE ASSAM APPROPRIATION (No. VI) ACT, 2023
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ACT

to provide for the-suthorisaiion and appropriation of maneys out of the. Constlidated Fund of the State:of Assam to meet the amounts spent on'ceraln
services during the Financial year, 2008-08In excass of the-amount-authorised-or gtanted for the said séfvices.

1B it-enacted by ihe Assam Lagislative Assembly inthe Seventy-fourth Year of the' Republic-of Indla as follows:

Short Title 1. This Act may be callsd the Assam Appropriation (No. V1) Act, 2023,

fssue of Rs.108,40,67,846.00 2. From and out of the Consolidated Fund of the Stats of Assem the sums spacified in column (3).of the Sched!
from and out of the amounting in the: sggregate to the sien.of Rupees-One Hundred Elght Grore Forty Lakh Sixty Seven Thousand -Six
Cansclideted Fund of the State Hundred And Forty Six shall be deemed 10 have been pald and applied to meet the amounts. spent for defraying the
of Assamfor the financlal year, charges in respect of the sarvices specied In-columin (2} of the Schedule during the financlal year 2008-09 in excess of

200809, the amount authorised or granied for those servicas for the year.
o 3. The sums deemed to have been paid and applied from and out of the Consolidatsd Fund of the State of Assam shal
Appropriation be appropriated for the services and purposes expressed in the Schedule in relation to the year ending on the Thirty First
day of March, 2009.
THE SCHEDULE
. .{ See Sections 2 and 3)
1 2 _ [
Grant No'.’ Services and Purposes fobed by “f"f ﬂﬁf E’“:”d - :
Appropriation p Voted by the Charged ontha | Total
Assembly | Consalidated Fund
~ Rs. 'Rs. ' Rs.
_ {Head of Slate Revenuo| 0.00 ~ 2143158.00 2443158.00
4 Election Revenue 567751803.00) ' 0.00] 567751903.00]
3 [Social Securly, Weffare & Nutrtion Revenue 0,00 92259.00] 92250.00]
4 ' [SainlkcWelfare ' Revenus| Ga26413800, 000 64264138,00
80 Cottage Industries , Capital} #094119,00 ’ 0.00 * 2094419.00
72 |Relif & Rehabilitation Revenue} 40313035.00 0.00 4031303500
76 |HMl Areas (Karbi-Anglong Autonomols Gounci) Revenue 251727932.00] 0.00| 251727932.00]
77 |Hill Areas {N.C. Hills Autonomous Councll) Revenue} 155681102.00 0.00 155681102.00
Total ' © Revenue|  107573811000] 223841700 1081973521.00)
Capitat 2094119.00] 0.00] 2094119.00]
Grand Total ‘ 108,18,32,229.00 2235,417.00]  108,40,67,646.00}
GEETANJALI DAS SAIKIA,

Secretary to the Government of Assam,
Legislative Department, Dispur, Guwahati-6.
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